fezar w2 €, Staf S ufectes o1 ART YT SIT R8T 81 § S A18< § {6 396 aR § SRiare! F i
Tl BI STET B MR 1 G981 R gRCHSH §U &, SP! SHARIRIST H FIT STAIHC gl 87

SHRI PRANAB MUKHERJEE: Sir, there are certain irregularities which are being looked into,
particularly, relating to some complaints received that there are investments, so far as IPL is
concerned, from outside. Those are being looked into by the Enforcement Directorate, because

those are the criminal activities like money laundering, etc.

So far as this question is concerned, it is relating to income tax exemption and income tax
assessment. As | have already indicated that so long as the BCCI, the parent body, was enjoying the
exemption from the income tax, the assessment was not made. But, after they lost their registration
and lost exemption i.e., from 2007-08 onwards, we have charged partly and we have received partly

and further proceedings will take place. Assessment for the year 2009-10 will take place.

So far as the criminal activities and other areas are concerned, relevant laws and agencies are

looking into it.
Status of PMGSY and NRRDA

*385.DR. PRABHAKAR KORE: Will the Minister of RURAL DEVELOPMENT be pleased to

state:

(a) the present status and actual outcome of the Pradhan Mantri Gram Sadak Yojana
(PMGSY) and the National Rural Road Development Agency (NRRDA) in the years 2009-10 and
2010-11;

(b) whether the funds amounting to Rs. 18,500 crore, allocated for the Yojana have been

duly utilized; and
(c) if so, the details thereof?

THE MINISTER OF RURAL DEVELOPMENT (SHRI JAIRAM RAMESH): (a) to (c) A statement

is laid on the Table of the House.
Statement

(a) to (¢) Pradhan Mantri Gram Sadak Yojana (PMGSY) is a Centrally Sponsored Scheme to
provide road connectivity to eligible unconnected habitations in rural areas of the country. National
Rural Road Development Agency (NRRDA) is an autonomous body under the control of Ministry of

Rural Development to provide technical assistance to the Ministry in implementation of the Scheme.
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Since inception of the Scheme and till June, 2011, a total of 3.28 lakh km road length (including
upgradation) has been completed and an expenditure of Rs.83,788 crore has been incurred. The

outcome during the year 2009-10 and 2010-11 was as under:

Year Length completed (km)

New Connectivity Upgradation
2009-10 24,662 35,454
2010-M 21,355 23,753

DR. PRABHAKAR KORE: Sir, part (b) of the question is, 'whether the funds amounting to Rs.
18,500 crores allocated for the Yojana have been duly utilized." ST d STaTd &1 71 &1 21 Always
this is the practice. So, | want your protection. When we ask a question, the Minister concerned has
to give reply to each part of the question. This is the second time that the hon. Minister has not given

a proper reply.
MR. CHAIRMAN: All right, this is not the question.

DR. PRABHAKAR KORE: So, | request the hon. Minister to first clarify this and then | will ask

my supplementary.

it 99 S AR TR weied, § ST AT | I e B Farl 9Tl g fd
IE IR gBT AT SR FifPaa wu & I Wra off 5 e & forg gerEh um e dror §
forert e RIf3T erdfed o1 718, ST 18500 RIS BUJ BT GRIT &, 98 T H3l ATH TS AT DI
AR 2] 1 39T ST SR a1 171 8, iifh 20000 BRIS BU B gRIRT 59 99 & forg fReilRa
oI T8 B, o a¥ 22399 FRIS & gRIRT fTad @t oftl 18500 FRIS TU @ R F IR H
AT A& 7 Sl SIS A0 5, S96 IR H, § a1 aredr g {6 a8 b, 71ars & g1 fawa
IR gui # ST G-I S7rdfed ot 778, I I8 g=RItI 2

1. YUTHR BR: TR, FdTcl BT STdTE 8] 11T B ....(FIHT)...

MR. CHAIRMAN: Please ask your second supplementary ...(/nterrupt/‘ons)...

it w9 Si9: 9T 9uafy 98y, AT 9ew 1 qved fhar o f a9 2009-10 3R
2010-11 PMGSY 3R I M0 Tk f[IarT Ifexor &1 aaa RAf iR 396! ardfas
IudfErgt w1 @ €, S addE @ RAfT 7, S9d ddy § 79 qarn f gad g9y 59 av 4522
PRIS SUY SMETET BT ST 74 AT BT 918 I3 U, T IHP] A4 (AT B ..(TM)...
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off QUi ©ist, ©isl ....(aam). ..

off Ui S IR, TIHE H 20000 BRIS BUY BT IOl B, T I 4522 RIS BYY BI R
A T AT B TS B ..(TFEH)...

MR. CHAIRMAN:: Shrimati Viplove Thakur. ... (Interruptions)...
DR. PRABHAKAR KORE: My second supplementary, Sir. ... (Interruptions)...

MR. CHAIRMAN: You have already put second supplementary question. ...(Interruptions)...
SIERICIRICICR A

1. YHIHY BI: T8I T2, F (b) BT AR BB Y81 21 ...(aEM). .
it SRy U FFe) .. (aem). . 319 98 S8V, SIRT 96 S8y
T1. UTHR BR: T3, H7 (b) BT FelRIBHH JBT 51 314! #-T second question 8T &1 | have

not put my second supplementary question.
MR. CHAIRMAN: Okay, | will give you the benefit of doubt.

DR. PRABHAKAR KORE: Sir, | would like to know whether there is any agency to oversee the
quality of the roads because whatever roads have been built since 2002, they are no more at some of

the places. There are no roads. So, is there any agency to oversee the quality of roads?

SHRI JAIRAM RAMESH: Mr. Chairman, Sir, the Pradhan Mantri Gram Sarak Yojana is one of
the most successful rural development programmes that have been introduced in our country. It is
wrong to say that roads have been built and, now, they do not exist. It is completely wrong to say
this.. The hon. Member comes from the State of Karnataka, which has an outstanding track record
of rural-road connectivity. So, | am surprised that he is making this comment. There are multiple
layers of quality control that are built into the Pradhan Mantri Gram Sarak Yojana. It is true that over
the last eleven years, since this programme was started in the year 2000, we have been able to cover
only about sixty per cent of the eligible habitations. There are a large number of habitations remaining
to be connected, particularly in Jharkhand, Chhattisgarh, Orissa, Bihar, Uttar Pradesh and Madhya
Pradesh. We are trying to accelerate the pace of implementation of the Pradhan Mantri Gram Sarak

Yojana. There will, undoubtedly, be complaints because of the fact that the maintenance of these
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roads, which are built, is the responsibility of the State Governments. And, the State Governments
are quite often not in a position to bear this expenditure. But | do want to challenge the statement of
the hon. Member that the money has been spent and no roads are visible. This is one programme
where all hon. Members can take satisfaction that the expenditure is actually taking place on the

ground.

sivreht faga s1gv: wetey, # A 7o S § S = €, S 5 g ofe IR
Wﬁ?amg,Trﬁmaintain‘dﬂ‘cﬁ%,WWW%%WW%WWWW,%R:[
contractor &1 I8 WSH &I SIIH 2, Te! SHD! SW-IE Bl & 3R 9! & Rrer ¢ 6 a8t 39
FSH P! maintenance HX? T € HM X1 81 81 87 fh I8 YT R0 TS Ao 8,
ST 596 oY U= e’ 9 ST &1 I8 H ST a1l § b a1 2”5 A1 §9 91y 7 Bl
WWWT@T%%WCOM@NWS %EW pressureww—d%maintenanoemw’?

SHRI JAIRAM RAMESH: Mr. Chairman, Sir, as | have already mentioned, the primary
responsibility of doing the maintenance lies with that of the contractor who is appointed to build the
roads, in the first place. The responsibility of the Central Government is to make available money for
providing road connectivity, that is, building the roads. We also have an upgradation component in

the programme.

But the primary focus of this programme is to provide new connectivity to the habitations that
do not have all-weather roads. Now, the responsibility of maintenance is that of the contractor who
has been appointed by the State Government. It is for a period of five years. But | am sure the hon.
Members will agree with me that the Central Government cannot take upon itself the primary
responsibility of maintaining rural roads, let alone State roads and National Highways. So, | think, the
objective of the programme, the Centre takes the responsibility for providing financial assistance for
creating the connectivity and the State takes upon itself the responsibility through the contractor for
maintaining these roads is a sound principal that should be adopted in perpetuity, as far as the roads

are concerned.

SHRI M. VENKAIAH NAIDU: Sir, when this programme was launched it was scheduled that
villages up to 1,000 population would be completed up to 2007 and villages up to 500 population
would be completed by the year 2012. What is the present status ? What is the schedule of the
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Ministry to complete the remaining unconnected villages across the country? Do you have any

schedule or time-table in this regard?

SHRI JAIRAM RAMESH: Sir, when this Programme was launched in December, 2000, about
1,36,500 habitations were eligible. Habitations that are above a population of 1000 in the plain areas
and 500 in the rest of the country, like deserts, tribal areas and other special category areas are to be
connected. Sir, out of these 1,36,500 eligible habitations, projects for about 1,09,000 habitations
have been sanctioned, and about 79,000 habitations have actually been connected. As a proportion
of the original habitations we have covered about 60 per cent of the habitations. Your question is:
How long will it take to complete the balance? The problem in the PGSY, which | must point out, is
that although the Programme was launched in the year 2000, substantial funding was forthcoming
only in the last 4-5 years. For the first four years, - | am not making a political point, hon. Member, |
am just stating a factual reality - the level of funding was at the level of about Rs. 2,500 crores. Then
in the next 3-4 years, it increased to about Rs. 4000 or Rs. 6000 crores. It is only in the last 4-5 years
that we have been able to substantially up the budget for the Pradhan Mantri Gram Sadak Yojana.
And, this year, it is Rs. 20,000 crores. So, on the basis of this year's allocation, we will complete the
original objectives by the year 2017. Sir, this is not a satisfactory state of affairs. Based on the 2001
Census, we will cover the connectivity targets only by the year 2017. | have made a special mention
of this in the recently held meeting of the full Planning Commission that we should complete all PGSY
targets, based on the 2001 Census, by the year 2014. We are trying our best to find the additional
resources and | am hopeful that very soon the Government of India will extend the support to ensure

that all 1,36,500 habitations would have all-weather connectivity by the year 2014.

. bt fE g9a: gufa S, I8 guEE IEio Gsa dier, i T g
faregRTep=oT ATST SR e e AT Y a1t 81 e i & s, fastett i &= s, e ify
9 718 3R el & IR H ) JMETET F AR T G 15 21 HGT 731 TV A Ao &b 79 o
f3% 1000 T 3MTETEY BT, unconnected BT 3R AT T 500 HIeX A & 7 811 g SR I8 gan % 7%
% | A1 31 =T, 1000 3 900 TR AT, 800 TR MY, 700 TR 31T, R 3r<=es yg Aroi1 a1 & fb
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TP HE A T H dTel] b, Sl g T ofl, IHHT ARAFHABRN B ofil| T IR GRas] TSP
B FRIHAT T T, G TR A 39 AT DI SIeell BlS (T, ST8f R fHAT Al JhR B
TeH T2l gl AR 5 IR 81, IR &1, I B IWEHR & AT 55 DI WRHR 81, T T4 ANl o
g T & 5 918t ) e 8, ST8f @ YEd €, Sd! il WY 37aTdl 81, 98 el | s,
Y, |Tell, WSS AT 81 57 89 1 311 %2 9, T4 319+ 3[T-h §1 H 9! TS h! bl AR IHR]
ToRT ATI HRT GIRT U B & (% S9N 57 4 3R R <9 H 916 & 99 A1edi B & 3R 913,
e, ARBIA Bl FSD AR I BT 4% BIT 21 13 P THI I ARI TS ¢ SR &1 9T AT U=
DI AT & b TR I | T, I, 74T, TSh, DRI T AR < dI AT F fHTR S 7T 999
2, T8 ARDIT B TS Bl ST Slcdl IR AL, B Ted I B A1 272 3R 319 7R, 1T
B ASH < S Al H ATl I FREIT Tal B! TS| 3R MY TR B TG Al B Aol A=
PR TSI 2011 B SIAUET &b AFAR 200 B AETET dTed T, R T § 7R iR et
3HISHT 7 BT BEd &, FIT MBI gl DI I Sl & fdaR 872

SHRI JAIRAM RAMESH?: Sir, as | have explained, the original objective of the Programme was
based on connecting all habitations with a population of 500 in the normal plain areas and 250 in the
other areas. Now, it is possible, Sir, given the pattern of habitations in the country that there are
large clusters of people who will get left out. But we have to make a beginning somewhere. We have
made a beginning based on 500 and 250 classification. We have made substantial progress in this

area.

Sir, as far as the point that the hon. Member has made - he has raised the question
particularly in the context of Uttar Pradesh - | might mention here that we have faced large number of
problems in some of these States, particularly, in Uttar Pradesh and Bihar. Bihar is the only State in
the country in which we sanctioned the roads without a core network being finalized and frozen. | am
hoping that we would be able to solve this problem very soon. In the case of Uttar Pradesh also, Sir,
we have had some practical problems on the ground. But we have introduced substantial variations
and innovations in our programme. For example, we have introduced the financing of bridges as part
of the Pradhan Mantri Gram Sadak Yojana. In the Naxalite-affected districts, particularly, the sixty
Naxalite-affected districts of which Sonbhadra is one in Uttar Pradesh, we have given special

dispensation. But | am sure that the hon. Member will appreciate the fact that the resources are
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limited. We have to ensure that the basic objective of the Programme which is '500 population in the
plains areas and 250 population in all other areas', which was the original objective in the year 2000,

is met sooner rather than later, and | am hoping it by 2014.
MR. CHAIRMAN : Question No. 386. ...(Interruptions)...
S} TR T SATSA: A GHURT S,
i FUTART: 31TY YU S8 IR Y TET 93 €, A9 981 I U el YV Al o) FaTaT . 3861
e wfdfd g1 @t 1 ARgfor o1 st
*386. Pt SIIRISAT S5 : 1 fary H=1 IE Tl 1 PpuT bl fob:

(B) AT IIBIl FEDRI 0T id § FUR by ST &g Terr Af¥Hfcr-1 o1 T+ fba
AT AT 3R T I AT 7 AU ARG AT I PR &l 85

(@) I =, A ITH DRI R E;

(M) &1 AR |AfT-2 7 SE@Id FEPRI FU e H IR fBU S & ddy 7 off
STt g R ) 1 €

(@) af e, @ ade IRT R E;

(3) WYPR A 1 AAfI-2 §RT 1 18 W1 IR 319 T 1 HRATS Bl 25 3R

() TTERER 37 G BT S fhy S IR =R Sl &R af &f, @ 9 a6 7?2

fora w50 (sft wore i) () F (F) =0T 96 & ged W 34 e m g

fagvor

(F) W () IRA IRBR 7 T GeHRI FH 0T FRAAT DI GEg B & o1g, a9 2004 H U1 T.
TSI B eTLAT H T HRIGA BT TS+ AT AT STafd TedhRI 0T AT (THSRIRATH)
et wried @ R § A dR ¥ FrafaRaa RieRel o 78 o () TadRiRiits & forg ta
i Ut SRR fobam STTe T+ e 1l ofiR dieiies (e $iY Fear) i) wfea
Al TR AT DI 7% P gATH SIRGH Yofl KT SFUra (FIRAR) R o & forg
HETIAT <1 TS 2, (i) Th-Tia! et foraH o gedes Sierd § GuR dx & forg afderor
Td T AT Y AT Wi 8, (i) PSSR MR (iv) BT Ud I GaR|
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